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CEMTRAL ADMINISTRRATIVE TRIBUNAL , PRINCIPAL BEMCH

OA MNo.995/1997

hwff Meaw Delhil, this 20th day of april. 1998

Hon"ble Shri T.N. Bhat, tember({J)
Hon"ble Shri S.P. Biswas, Member(a)

shri Tel Pal Singh

s/0 Shri Madan Singh Bhandari
E~d4, LMNIP Hospital New Delhi

«- Applicant
(By advocate Shri 0O.P. Sood)

VEIFSUD

1. Ssceretary (Medical) 4
Govit. of NCT of bDelhi -

5, Sham Nath Marg, New Delhi
7. Superintendent 4 ,

G Parst Hospital, New Delhi - Regpondents
(By Advocate Shri Girish Kathpalia)

: ORDER(oral)
Hon’i3le Shri T.M.Bhat
! 1
Heard the parties and parusaed tha records.

Applicant was not considered by the respondents for

joc

selection to  the post of Lab. fnssistant for the only

“reason  that he had not been sponsored by the Employment

Exchangs, though, admittedly., on the earlier ooccasion

his name was sponsored by the Employment Exchange. But

£}

at that time no selection was made by the respondents.

He pravs fo

—_

consideration in the subsequent selection

for the post.

2. It is now well settled thét amployment exchange is
not the only.source through which selection can be macle
for employment in the Central Government ﬁf in the Gowt.
of NCT of. Delhi. That being so, theA applicant i=

entitled to some relief in this case.
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z .. Learnhaed counsel for respondents submits that since

a person has alrsady been selected, it would be
“difficult to consider the applicant against that

vacancy, but he assures that sha applicant would bea
considered »in the next selection’as and whan held. In
'the'circum$tances, this 0A is dispo$ed of with the
direction to the respondents to poqsider'the name of
applicant even without his name being sponsored by the
Ewmployment Exchanage when the next selection is mada.
Considéring the faét that the applicant may have crossed

- _
the maximum prescribed age by then, we further direct

that relaxation shall be given to him in this regard iF

he otherwise makes the grade in the next selection.

X

4. The 0A i3 fgnally disposed of with the direction

aforesaid, but without any order as to costs.
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(5.P. Biswaer— (T.N. Bhat)

Member(A) Member (A)
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